
25.03.2014

O.A.CCP 1/2013
INT. A. 13/2010

Hon’ble Shri Navneet Kumar. Member (.T)
Hon’ble Ms. Jayati Chandra. Member (A)

For applicant Shri Raj Singh, learned
For respondents Shri Pankaj Awasthi for Shri A. K.
Chaturvedi.

As requested by learned counsel for the respondents, 
put up this case tomorrow.
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